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Atomic Peww Plant hi Kaiga, Kwnataka

906. SHRI C.P. MUDAU GtRI- 
YAPPA: 

SHRIK.H.MUNIYAPPA:

WH the PRIME MMISTER be pleased 
to state:

(a) the progress made so far to set up 
Atomic Power Plant near Kalga in Kama- 
tsdca;

(b) the total money spentso far in this 
regard;

(c) the time l>y which the plant is likely 
to be commissioned;

(d) whether any foreign assistance b 
being sought for setting up this plant; and

(e) if so. the details thereof?

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL. PUBLIC 
GRIEVANCES AND PENSK)NS(SHRIMATI 
MARGARET ALVA): (a) Construction of the 
main plant buildings is in progress. Manufac
ture and delivery of plant components and 
equipment is progressing. Works on a 
number of supply-cum-erectiQn packages 
on the oonventkxial systems have been 
awarded and ate in progress. Reactor equip
ment instaUatkm worits are scheduled to be 
taken up in the year 1992.

(b) The cumulathm expendfture on this 
project as on September, 1991 is about Rs. 
345crores.

(c) As per present status, the first unit is 
expected to achieve critfcality in June 1996 
and the second unit in a period of six monttts 
tfieraafler. A period of about six months win 
be required between acfiievament of critical- 
ity and commercial operalkxi of ttw unte.

(d) No. Sir.

(e) Does not arise.

SUk SmaU and Tiny industrial Unite

907.SHRIA.CHARLES:W»thePRME 
MINISTER be pleased to state:

(a) the number cf skdc small and tiny 
industrial units;

(b) whether under the nursing pro
gramme forthe revival of skik SSI units, only 
1 % of the above mentkMied units are kjoked 
after by the BIFR;

(c) whether the Government have 
chalked out a programme for helping the 
remaining 99% unit; and

(d) if so. the details thereof?

THE MMiSTER OF STATE IN THE 
MINISTRY OF INDUSTRY (Pf%)F. PJ. 
KURIEN):(a) As reported by RBI, there were 
186441 sick SSI units fmduding tiny units) 
with outstanding t»nk credit of Rs. 2243.31 
crores as attfie erxl of September, 1969. tlie 
latest period for which data are avaSabie.

(b)to(d). SrnsdScale Industrial Under- 
takir^ and Andbuy Undertakings are out
side the purview of Sick Industrial Compa
nies (Special Provisnns) Act, 1985. Hence, 
skk SSI units are not reported to BiFR. 
Financial inslilutkMis and l>anks prepare 
rehablitatton package m respect of stok SSI 
units considered as potentially visMe and 
extend necessary reMsfeAconoessions forthe 
revival of the unis.

Attrtmant of 48 Matar Plate in noMnl

908. SHRI BHAGWAN SHANKAR 
RAWAT: Will the Minister of UlttAN DE
VELOPMENT be pleased to state:


